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(1) S8R.O. No. 197 dated the 19th

January, 1957.

i) SRO, No 208 dated the 26th
January, 1957.

(m) SRO. No, 2244 dated the 6th
July, 1957.

(tv) SRO. No. 2245 dated the 6th
July, 1957.

{v) SRO No 2551 dated the 10th
August, 1957. (Placed in

Labrary, See No. LT-1500/59).

Rrrorts ON Brcond GENERAL ELXCTIONS
AND BYE-ELECTIONS

The Minister of Law (Shri A. K.
Sen): Sir, I beg to lay on the Table
a copy of each of the following
papers’—

(1) Report on the Second Gene-
ral Elections in India, 1957—
Volume II (Statistical)

{Placed mn Library, See No.
LT-1501/59)

(2) Results of bye-elections held
between Apnl, 1857 and
March, 1959. (Placed i Lab-
rary, See No. LT-1502/59).

NOTIFICATION ISSUED UNDER MINES AND
MmrrArs (REGULATION AND Deveior-
MENT) AcY

The Minister of State in the Minls-
try of Home Affairs (Shrl Datar):
&ir, I beg to re-lay on the Table a

capy of Notification Ic, GSR 349,
dated the 28th March, 1980, under
sub-section (1) of Section 28 of the
Mines and Minerals (Regulstion and
Development) Act, 1957. (Placed in
Library, Ses No. LT-1850/59).

NOTIFICATION ISSUED UNDER INTER-
Srarz  ComrroraTiONs ACTY

Shri Datar: Sir, I beg to lay on the
Table, under sub-section (5) of Sec-
tion 4 of the Inter-State Corpora-
tions Act, 1987, a copy of the Bom-
bay Board and Faculty of Ayurvedic
and Unani Systems of Medicine (Re-
constitution and Re-organisation)
Order, 1958, published in Notification
No. G.S.R, 815, dated the 21st May,
1959, (Placed in Library, See No.
LT-1508|59).

NOTIFICATIONS ISSURD UNDER ALL
Inpia Szrvices Ac?

Shri Datar: Sir, I beg to lay on the
Table a copy of each of the follow-
ing Notifications, under sub-section
(2) of Section 3 of the All Indim
Services Act, 1951:—

(1) GSR. No 881 dated the ist
August, 1850, making certain
amendments to the Indian
Admnistrative Service (Pay)
Rules, 1954

(u) GSR. No 882 dated the 1st
August, 1959, making certan
amendments to the Indiam
Police Service (Pay) Rules,
1954, (Placed mn Labrary, See
No LT-1504/50).

NOTIFICATIONS ISSUED UNDER FOREIGH
ExcHANGE REGULATION AcCT

The Deputy Minister of Finanee
(Shrl B, B. Bhagat): Sir, I beg to
re-lay on the Table, under sub-sectiom
(3) of Section 27 of the Foreign Ex-
change Regulation Act, 1047 a copy
of each of the following Notifica-
tions:—

1) G.S.R No. 179 dated the 14th
!‘ohmnry 1959 making cer-
further amendments





